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GOVERNMENTOFINDIA

MINISTRYOFFINANCE

DEPARTMENTOFINVESTMENTANDPUBLICASSETMANAGEMENT

(DIPAM)

LOKSABHA

UNSTARREDQUESTIONNo.3918

TOBEANSWEREDONMONDAY,MARCH28,2022

Chaitra7,1944(Saka)

DisinvestmentofRINL

3918.SHRIKESINENISRINIVAS:
SHRIRAM MOHANNAIDU
KINJARAPU:
SHRIJAYADEVGALLA:

WilltheMinisterofFINANCEbepleasedtostate:

(a) thedetailsofthebasisonwhichthedecisiontodivest100percentofRashtriya
IspatNigam Limited(RINL)wastaken;

(b) whetherthedisinvestmentdecisionwasbasedonrecommendationsoftheNITI
Aayogandifso,thedetailsthereofincludingthestudy/reportofNITIAayogin
thisregard;

(c) whether100percentdisinvestmentofamajorsteelPSU likeRINLisnota
violationofdisinvestmentpolicyofretainingPSUsinthestrategicsector;

(d) ifso,thedetailsthereofincludingthefinallistofPSUsineachofthestrategic
sectorsthatwillnotbedisinvestedorprivatisedbutretainedbytheGovernment
alongwithadetailedexplanationofhowthislistwasarrivedatandthebasison
whichRINLwasleftoutofthatlist;and

(e) whetherthestakeholderswereinvolvedinmakingandalsofinalizingthatlistand

ifso,thedetailsthereof?

ANSWER

MINISTEROFSTATEINTHEMINISTRYOFFINANCE

(DR.BHAGWATKISHANRAOKARAD)

(a)to(e):TheCabinetCommitteeofEconomicAffairs(CCEA),initsmeetingheldon
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27.01.2021,accorded ‘in-principle’approvalfor100 % disinvestmentof

GovernmentofIndia(GOI)shareholdinginRashtriyaIspatNigam Limited

(RINL)(alsocalledVisakhapatnam SteelPlantorVizagSteel)alongwith

RINL’s stake in its Subsidiaries / Joint Ventures through strategic

disinvestmentbywayofprivatisation.TheNITIAayogalongwithother

concernedMinistries/DepartmentsofGovernmentofIndiawereconsulted

while taking the decision forstrategicdisinvestmentofRashtriya Ispat

Nigam Limited(RINL).Further,theGovernmenthadintroducedNew Public

SectorEnterprise (PSE)PolicyforAtmanirbharBharatwhich has been

notifiedon4th February,2021andisapplicabletoCentralPublicSector

Enterprises (CPSEs),Public Sector Banks (PSBs) and Public Sector

InsuranceCompanies(PSICs).Asperthispolicy,existing PublicSector

Enterprises(PSEs)havebeenbroadlyclassifiedunderStrategicandNon-

strategicSectors.Ithasalsobeenlaiddownthatinstrategicsectors,onlya

bareminimum presenceoftheexistingPSEsatHoldingCompanylevelwill

beretainedunderGovernmentcontrol.Theremainingenterprisesinstrategic

sectorwillbeconsideredforprivatisationormergerorsubsidiarizationwith

anotherCPSEsorforclosure.PSEsinthenon-strategicsectorsshallbe

consideredforprivatisation,wherefeasible,otherwisesuchenterprisesshall

beconsideredforclosure.Steelmanufacturingfallsinthenon-strategic

sector.ThedecisionoftheGovernmenttoprivatizeRashtriyaIspatNigam

Limited(RINL)isinlinewiththeNewPSEPolicy.
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